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S5/0 PeRe Wunjhikrishna Pihai

Graduate Assistant (M3layalam)

Government High School, Kavaratti
union Territory of Lakshadweep Appl icant

By Advocate Mre. P.V. mhanan
\'£- X3

. le The Administrater
Union Territory of Lakshadweep
Kavargatti

2« The pirector of Education,
Union Territory of Lakshudweep.
Kavaratti Respondents

BY AQvocadte MLe MeVeS- mmpeothiri.
OeAe 602/93

le ARLl B.Ve
S8/0 N. Vasavan
Graduate Assistant (Mathematics)
Government High School, Kadmat,
Union Territory of idkshadweep

2+ Chandran Thettath
8/¢ Kunhikelu Te
Graduate Assistant (Mathematics)
. Government High School, Minicoy
Union Territory of Lakshidweep

3e Vijayan Ke
8/0 Kunhikrishnan
Graduate Assistant. (Mathematics)
Government High school, Kalpeni
_ Union Territory of Lakshadweep Applicants

By Advocate M. P. V. Mohdnsn
V5 e
le The aAdministrator
P union Territory of Lakshadweep
"‘{wa Kavaratti

< %The Yirector of Bdwation
S z\union Territory ot Laxahadweep RKRespondents

‘dvocate MEe MoVeSe uampoor.hui




OsAe 1146/93 | 9 .

le Rumeshsn KeKe 8/0 Kelan Ke |
Graduate Assistafit(kindi)
government High School, Kavaratti

2¢ chana:asakho:an P.P. ) |
S/0 Appakunhi,
Graduate Assistant (Hindd) .7
Goveramant High School, Kalpeni _ Applicants

By Advocate M. Pe V. Mohanan
.. Ve . ,
le The “dminiltrator.
Union Territory of Lakshadweep '
_ Kavaratti o , ‘
2+ The Director of Bdwation, |

Union Territory of Lakshodweep |
Kavagatti |

Respondents
BY Advocate Mre M.VeS. Nempoothiri |

O.A. 2260/93 |

le Ko AmiDi O/0 Ge Philip

fL.anguage Teacher (Malayalam) Grade-n
Government benior Basic sSchool, Ka‘vardtti

2¢ Ceo Rajendran s/o Chokxanathan ' '
Graguate Assistant
Government High School, Kavaratti '

3+ Shihabucdin V.Me §/0 VeCe Mohammed Metbar
Trained graduate Teacher(Social Studies)
Govemuentaigh &chool, Kavaxatt.i .

4. Benny Mathew S/0 Mathew
Trained Graduate Teacher(Hindi) |
Government High School, Kavarutti' -~ Applicants

v8e '

1. Union of Indi3a represented by the,’
Secretiary,Government of India |
Ministry of Home Affairs.mw Delhi

2. The Administrator, ' |
Union Territory of bakshadweep
Kavaratti Islands '

3¢ The Director of Edwation. - |
~ Union Territory of Lakshddweep ‘
Kavaratti ’ Respondents

By Advocate MZe M.V.S. Nampoothiri |

Q:A. 67/94 . |
- i"ng ROY '
Graduate Assistant (English) ;
Union lerritory of Lakshadweep y Applicant

.w.\,

BY AawWGate Mie Koo Budapsne g
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1. The Director of Edwation
Administration of Union Territory
of uakshadweep.&avardtti o

- 2e Union Territoryof Lakshaaeep
xavaratti represented by its Administrator

3e Union of India represented by Secretary
Ministry of Home Affak s,New pelhi

By Advocate Mfe M.V.Se Nanpoothiri

O.A. 183/94

CeP. Geetha [0 CeKe Paramesyaran
Teicher, JeBe School (Centre)
aAndrott

Beend P.U. W/0 Jacob varkey
Lecturer, M.Ge COllege,AndrOtt

By Advocate MCe KePe »Dandiyé_ni
VEe
1. The Director of pdwation
Administration of Union Terxitory
of Lakshadweep. Kavaratti

2¢ Union LerLritory of Lakshadweep
Kavaratti represented by its Administrawr

3+ Union of India represented by Secretary
to Ministry of Home Affairs, New Delhi

By Advocate MLe MeVeS. Nampoothizi
Oede 229/94

George Wilfred P.Ge
parampaloth House
Malipuram post,
Karthedom, Cochin-10

BY Advocate Mre Ko.Po bandapani
V3e v

1« The Director of Eduwation
Administration of Union Territory of
of Lakshadweep, Kavaratti

) 2. union Territory of Lakshadweep,
‘ gcavaratti represented by its Administrator

3+ Union of India repreSented by Secretary
to Ministry of Home Affairs New pDelhi

//’KWE‘,BY Advocata Mke M.v.s. ampoothiri
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2¢ Thomachan Ke'le
TGT (Social Studies)
Government High School,Minicoy,
Lakshadweep

3. Helen Ke Jacob, .
TGT (Physics) ,
Government High Schol
‘Minicoy, Lakshadweep

4+ ROSiLlYy VeOo
TGT (Hindi)
Government S«Ba School
_ Minicoy,Lakshadweep Applicants

By Advocate K.P. Dendapani
_ VSe _
1. Union of India represented by the
Secretary,Government of India,
. Ministry of }bm Affairs,
- Newnelhi L

2+« The Administrctor,vnion ‘rerri’ccry
of Lakshagweep,Kavaratti

3¢ The Director of Edw ation

union Territory of Lakshadweep.

Kavaratti : Respondents
By Advoccate Mre MsVeSe Nampoothirdi

Qehs 1077/94

C» Narayanan

Chenal House ‘ |
Kalliasseri P.O. '
Kannur District-6790 562 Applicant

By Advocate MEe K. P. Dandapani
V8e

1. Union of India represented by
the Secretary, Government of India
Ministry of Home Affairs,
New Delhi

2 The Administrator
Union Territory of Lakshadweep
Kavaratti Island

3. The Director of Education
Union Texritory of Lakshadweep.
‘xavaratti ' Respondents

By Advocate MCe MoV.S5. Nampoothiri

O.A. 210/94
—_—

) Re W/O0 Sasikumar
Trained graduate Hindi Teacher,
Govermnent Je Be 3chool.
Mmi.coy

BY Advocﬂte !Ee Ce ﬂar.usn.shnan
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1+ The Director of Education
UeTe of LAkshadweep, Kavaratti

2+ The Administrator,

UeTe 0OFf Lakshadweep

Kavaratti
3« Union of India representsd by Secretary

to Government, Ministry of iHowe Affairs

New Delhi _ Respondents
By Advocate Mre M.V.Se Nampoothir & '

ORDER

CHETTUR SANKARAN NAIR (J). VICE CEﬁIRHMl

Applicants who belong to the mainland, are working

‘a8 teachers under the Lakshadweep Admiaigtration, admittedly
for long years, though their appointments were styled adhoc.
2 According to applicantsv, they wer:; ‘appointed in
accordanée with the rules énd it is a misnomer 'to call the

appointment adhoce They rely on decisions of t_he S‘upteme

court to contend that long and uninterruyted officiation

enthill regularisation.

3. 1 ' Resmndents wmd submit that a decision has been
takén by the Government of India to limit regular appointments
to ialanders, with a view to pwtect them in the special
circumstance. Shri MeVeSo Nampoothiri appearing for :espon-
dentsﬁraised an ingenious and attractive a.rgunent to the
.effect that such Special treatmont is pemissibla as part of
reservation policye 1In answer. applicants would eubmit

that irrespective of other ooxﬂderations discrimination

on the ground of residence is unconstitutionalo .We. thi.nk
that the Government of India should take 8 look at the
question, whether long years of service edn be wiped out
without any consetuence. They must also conS.Laer whether
thé policy of shutting out msinlanders or implementing
reserVntion ereating monoply Or 100% reurvation, is

‘?fs\w‘issible. Applicants miy make a detéuod repreaentatmn
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setting out their case before respondent union of Iadia,

- within six weeks from today. Union of India shali consider
the matter with reference to its liegal 8nd human asmcts,‘
3nd take a decision as expeditiously as they find convenients
Till such a decision is taken Btatus quo as of today will be
maintained 2nd thereafter, the matter will be governed by
Such orders as the Goveramehtof India may pass.

4. Applicetion is disposed of as aforssaide No COStS.

Dated the 18t November, 199%.
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